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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW ea 

Original Application No. 804/2022 | 

  

| 

In re: News item published in the Indian Express dated 01.11.2022 

In the matter of: 

entitled “Delhi 2 dead in factory fire in Delhi 

| 
' 

STATUS REPORT ON BEHALF OF DELHI POLLUTON 
CONTROL COMMITTEE WITH RESPECT TO NOTICE DATED 
02.11.2022 I 

| 

1. That this Hon'ble Tribunal issued a notice on 02.11.2022 and directed to 
CPCB, DPCC, DOIS&HD, DM(North Delhi) and Balaji Footwear for 

appearance due to fire broke out on 01.11.2022 as Lacs in India 

Express at E-909, Narela Industrial Area, Delhi — 1 iat 

2. That, the Officials of SDM(Narela), Delhi Police, NDRF Team, Fire 
Department, DSIIDC and DPCC has inspected the sité on 01.11.2022. 

Following are the observation of the inspecting team:- 

1. Fire burst out of overheating of Agro Drum/ dilinder used for 

manufacturing of PVC footwear’s as reported by the eye witness 

present at site. | 

2. On fire floor, Cylinder was blast at such scale that a man standing 

in front of cylinder had thrown out of window grill of building to 

outside road as reported by locals. 

ld
 

. This incident happened due to negligence of untrained or unskilled 
‘ 

workers and labours inside the premises and also due to negligence 

of owner of the factory. 
; 

4, That, copy of the FIR of incident lodged by Delhi P. lice is attached 

olice lodged FIR under Section 284, 

| 
herewith as Annexure-1, Delhi       

  

337, 304 and 34 of IPC. 

 



(2 
5, That, Fire Department also provided copy of fire report details, which is 

enclosed herewith as Annexure-2. The report shows: 

e Fire was in a footwear manufacturing factory on 1* floor resulting 

20 persons sustained burn injuries, 8 were 
  
removed to RML 

Hospital and 10 were removed to Safdarjung Hspital by CATS 

Ambulance and PCR, and two persons were declared brought 

death by MO on duty. 

e Building comprised of basement, ground plus two floors. Charge 

handed over to Inspector Grish Chand from PS Bhorgarh. 

6. That as per records of DPCC, there are two units eo at this 

premises. Details of both the units are as under: 
  

‘Consent status 

  

  

      

S. Name of Unit Activity 
No. 

i; M/s Bala Sundari) Manufacturing of|Pending with 
Industries Plastic Dana and |DPCC 

printing of straps. 
2. M/s Sandeep Plastic, Manufacturing of | Consent to 

footwar and PVC | operate granted 
granules and}ion 19.05.2020 
printing on/ which is valid 
footwear. upto 13.11.2024.     

Copy of the Consent issued to M/s Sandeep Plastic is eae vi herewith as 

Annexure-3. 

7. The present status report may kindly be taken on record. 

Dated:- 11|1))2°2? 
Place:- Delhi 

  

   
Sr. int nce Engineer 
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FIRST INFORMATION REPORT 
(Under Section 154 CeP.C.) 

+ District (Fay, OUTER NOT PS (7a). NAPELe 
IDELHMA) Yoar(art) 2022 FIR. No(.4.F.#.)'0837 

INDUSTRIAL 
AREA, 

2 Acts yain idan ) Section{s wry) 
WC ha 

“a7 S37 aa 

3. Qecurrence of Offence (xm di "eat): 
(@} Day(fda): TUESDAY Date From(feais a}: 9171112022 Date Toffee a): Time Period (uaa aurfi) Time From (7a 4}: 09.30 hrs Tine To (ema a): (b)Intormatian received at P.S.(aeat ART YA UTA Sj Date(Fearmy: 0177112022 
(©) General Diary Reference (gtarama az) Entry No.(wiale .): 063A Date/Time{ 

4 Type of information (Gaara Wa]: Westen 
Place of Occurrence (Seater }: 

(8) Direction and Distance trom P.S (aren at aot at fern. EAST iy Kms) 
(b) Addressiqm), 2ND FLOOR, FACTORY NO E404 DSHOE. NARELA DELHI 
{c}In case, Outside the limit of the Police Station (aiz =n dha & ager e ): 

Name of P.S(atn an ATM): District(FAAn); 
G Complainant / Informant (RararHalyaaraat ); 

(3)Namo(AIm}: KRISHAN DEY (S10) SH MAHESH O4S 

{b)DalefYear of Sirth (sm fAtR fad}: 1997 Nationality (faa; = INDIA 

(c) Passport No,(URIM2 F.): Date of Issue (arf ava Ft fitz}: Place of 

(d}Occupation faa): LABOURER 

Tim 

(3) 

——$<$<—<——_— 

q pate: 01/1 4/2022 

01/11/2022 

09:30 hrs 

(array: 17:49 hes 
.Q4/1 1/2022 17 49 

Beat No(aite #.}: 99 

7" (are ares a Farr): 

(e}Address("m): BALWAN KA MAKAAN, VILLAGE SHAHPUR GARHI, DELHI, NARELA INDUSTRIAL AREA, 
OUTER NORTH, DELHI. INDIA, 7499466325, 

7. Details of Known/Suspect(Unknown accused with full particulars(attach separate sheet if necessary}iahy tsar sie 

at at Fae afga ata ): 
7 where arfiry 

g, Reason for delay in reporting by the complainantintormant (Farerranreat J Yarrsat gro feats saa oof ox % 

NO DELAY ; ETE 

particulars of the properties stolunfinvolved {attach separate sheet if necessary}; 
3. 

si.No. (#.8,) Proporty Typo(Description) Est. Value(Rs. asa a) 

total value of property stolen (ate gS wea ot Ga YEA): | 
40.T° v« Report /U.D. Case No., if any (HQ Ttar Pewks / yA ware a, af aiid Aj: 

44.inque     
  

ca
lm



- true - & vie Tee Ae ‘ me yt Henly ai, si 

Descuet Spe rm letie he AS ‘ . | ox 

FUR, Contents (attach separate sheet, # requires 44.7 fyyys 4) 
\n italement af Krishan Dev Sio Sh Mahesh DASS Rig Balwean ies ny. syees SShahpur Garhi Delnt 

Ge AO NGRES MEDIO: 13SENQOIEE Sart Fever Fash ne me tr fap ae et gah oer eo RZ Hier ana pelt gan Slaw ena Hen ast gang Renal BI aI? Factory No F106 ‘DOSING rela, Delhi A abour St aA areal et ss eH 01/1 1/2029 at wer HT 9.00 AM HF sa joey tt Duty aT rat an actory q aie A) Labour an mi oh ami aH Ait-} 5 NE az atte gy — y? Factory 2nd floor U7 Sonu may Labour 3 PU Line di asta at any aa dj fu MG a gue aan ay restr Bt zartez Bt IT eT FAT TTS 
ali Factory # amt dil ten oil fic aa daar Ha cara PRI a Factory a 2rd Floor ae am 71 nee 1 Zea A Factory & sha Labour srex wel ey malt of ey TH sai. tae lance #t 1r&t Her SRHC Hospital 
arela Dein A andra sed are ata 13-20 Labour aitz vf Bare} Fawr a ae ah mrem Hospital # uf €o) 
actory # #7 PU Line &i asi 9 eorrez a @ anh & Senate & era pra A area wes ae ar Ferrers aie 
Shar ag Se mea a Ht ft ore miler a oy 2a weg 4 ais tara at ean Factory AnetsH a SACI ATzy 
INea S & few are artengi HF SQ) 30 tet capa fret ue en Stes 21 LTI Krishan Gev Attested Si Vikas Ne 276/OND Dt 01/11/22 PS NIA Delhi 4iarF Duty officer apa Averett wrt ey fret 24 oer ie a AS! cI OD'No. 23-A fart or a AS! Ha HC Narender No. 2211/OND aa atat Factory Ne. E- 42, OSIIDS, Narela, Delhi wear wet uy factory % 2nd Floor ax aim anit eS of a whe We Fire Tender. CAT nbulance. Beat Staff and Senior Officer ANGE, sit Han ox cheat 9 HT Fart Fe : 2m Injury # #1 SRHC Hospital, Narela, Dethi a7 hl BS Alar Ue ST Gans HI aa Fire Brigade 2171 <i Si EI FBT HC Bhupender No. 2147/OND a ater dy feoraa & Ae ors aa ASI Ha HC Narencer 2 2271/OND SRHC hospital, Narela, Dethj ga BRIA MLC No, 5851/22 of Sonu Thakur Slo. 
aieshwar Thakur Age 30 Years, MLC No. 5857/22 of Unknown S/o Unkwon Age 25iYears i Dr aiFS Brought Dead wifi fear or sit #rept ox Harsh Van DL LK 2034 with Driver HC KrisHan No. 7811/OND ' SRHC Hospital. Narela, Dethi gertar tar a St Dead Body af after ats HC Narentier No 244/OND ¢ grt Harsh Van # BJRM Hospital, Jahangir Puri, Delhi ¥ @5rx Pre serve Hearn Naa LC No. 5€34/22 of Kishan Dev S/o Mahesh Das Age 25 Years . MLC No. 5835/22 af Pintu S/o lupender Ray Age 22 Years, MLC No. 5837/22 of Sintu Sio Ganga Dhar Age 20 Vers. MLE No, 338/22 of Atul S/o Durg Pal Age 21 Years, MLC No. 5839/22 of Sameer S/o Aslam ge 17 Years, LC No. 5840/22 of Pinku S/o Sarkash Age 21 Years, MLC No. 5841/22 of Sanjay s/o Anang} Thakur 3¢ 28 Years. MLC No. 5843/22 of Mewa Lal S/o Mangli Prasad Age 28 Years, MLC No. 3844/22 of nod Sio Teni Age 30 Years. MLC No. 9845/22 of Monu Yadav S/o Durga Prasad Age 22 Years, MLC 2. 9846/22 of Chander Shekhar S/o Shinaka Age 58 Years, MLC No. 9848/22 of Kali Charan Sio ilu Rain Age 28 Years, MLC No. 5849/22 of Parmod S/o Tilak Dnari Age 19 Years. MLC Ne sgesro5 Pukar Sia Gifja Yadav Age 22 Years, MLC No. 5853/22 of Purn S/o Jagdish Age 20 Yea Ss MLC N 

~ : « : “ \ ; eepTee ee Q, 
54/22 of Rakesh S/o Sunder Lal Age 25 Years, MLC No, 5855/22 of Suraj So Munian A egy C No. 5896/22 of Arvind Sio Ram Chander Age 37 Years. All above residence of : g ears 
9, DSHGC, Narela, delhi oe St serra fet at a A MLC ux Dr MEF AVVO burn " Ctory No E- ‘n accident age weATaT & & Nature of Injury O/R agi may 8 T MLC No 5834/9: bry by Industrial 
Mahesh Das Age 25 Years ) Fil for Slatement agit warn ey a ms a Mi ‘<< of Kishan Dev Staiement ager FATA faa ASIA Injured Kishan Dev Sia Mahesh Das ae We Or tiga 3 Unfit 
ay ea Gael sel Se Mra a a a eh Beare ort aH ae re NF etter Brey 
it Factory #1 Search tang 1g a Sit Factory 1} area ats cath vet titan a here 4 Fife Brigade <7 Jat Ta IY Factory % set 31M & art anf} aay eer = 3% Mobile Crime Team/ or St Soret mf Ba 3; frat aI Get St HC Bhupender No. 2141/OND a rihey A BRUT eT arr |p SSéition 
ie Team 4 FSL Team at Fe U¢ Fea Inspection ATA Say a a A R ote mt ae ira &, GAIT aa PCR call & SITY Us 287/337/304/34 IPC aq we AS! BI aaa tat Duty Officer case Register am ARGH TEE SHO én uy a SIT St | siubaa 

2 i arte In : UF 
SPF Gitish Chandra 

   
  



East) CERT Et pS NDT A te way (ate 

| 

' 

tPA dee, | 

Mea & gare Ft arat Date and time of OCCUTENCE . Dated O14 1/2022 at about 30 AM Place of 
Occurrence:- 2nd Floor, Factory No E-909, DSHDC, Narela. Deltn Tehne produced on - Dated 
04/4 1/2022 at 5:45 PM Sd english AS! Vikas No 27GIOND PIS No 28061461 PS Narel2 negate 2 Dethi Hgfera arare! Ua feta arucle HindvEnglish written by ASI Vikas NO 276/OND . ae wast FSSi/DO at eas wa es vai fafa Article fa uz Wat SVNO 3 were UIS 28713 T/B04/34 

Somputee mE CCTNS Operator art Computer 2 Feed arrat apt aa 4 Fl 
y ofder SHO further investigation Insp Girish Chander ATO PS NIA No D-195% 

aida arta) sma 8 arin FIR Copy & ste gahita exaraer are a grt era 

: A Computerized Copy 

para farsi tt 
am mR Tea BIT 

3 

13-Action Taken Since the above information reveals commission of offence(s} u/s as mentioned al Nem No 2 
(an wat ardor ah suite aranh 2 Gen aan @ PS fearon array az 8.2.3 sede ore aa e D: 

(}) Registered the case and took up the investigation: il 

(ecm ef Rear arm att ate } Se ara): i 

(ii) Directed (Name of the 1.0.)(a1a afDerf an air}: GIRISH CHANDRA Rignk (1: 
$ (INSPECTOR) 

No{s.): 160s053¢ to take up the investigation (Wt ala amua Wa A aa Pree feat aT ) OR(AN) 
(iil)Refused ivestigation due tofata & fra}: OR (i 7 sare Farat aT) 
{iv) Transferred to P.Siname)(2171): District aan): 

on point of jurisdiction (it Barttrann & wren esata) 

: 
FAR read over to the complainant/intormant,admitted to be correctly recorded and 2 copy given to the complainanvimormeant, 

free of cost: (eesemandl? Quits! misnetideg ex gmrbont apa peti ate ce ott regs Theoret Eo : 

R.OAC (a. aL): 

74.Signature / Thumb impression Signature of Officer 
of the Complzinant / informant; 
(epradeal f gael & seme / 37s a Fr): Nomefari}:; KRISHAN KUMAR 

Rank (aj: Si {SUB-INSPECTOR} 
No(a.}: 28851014 

§.Date and Time of despatch to the court: 

19 cera A en A Seater ate HT) 

  

eo 
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Fire Report Details 

Fire Report Number : 

Operational Jurisdiction of Fire Station 

Information Received From: 

Name of The Caller 

Phone No. of the Caller - 

Full Address of Incident Piace: 

Date of Receipt of Call 

Time of Receipt af Call 

Time of Depanure From Fire Station: 

Approximate Distance From Fire Station: 

Time af Arrival at Fire Scene: 

Nature of Call 

Date of Leaving From Fire Scene: 
| 

Time of Leaving From Fire Scene: 

Type of Occupancy: 

Category of Fire: 

Type of Building: 

Details of Affected Area: 

Disclaimer: 
Ths is 0 compuler generated repon. Neither depariment nor ils assocates. information pra 

providers warrant or Quataniee the timeliness, sequence, accuracy of completeness uf this infor 

bape
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DELHI FIRE SERVIC 
GOVERNMENT OF NATIONAL CAPITAL TERR 

© 
ORY OF 

DELFH 

New Delhi-foool 

by exuve- 2 

  

~ Current Date: Wednesday, 

221131671 

Bhor Garh 
—" 2 

Public 

MR, SAHIL 

9311008756 

Footwear Factory, E-909, Nare 
Area, Near J.P Charam Kanta, 

Tuesday, November 1, 2022 

1 Industrial 
ethi. 

9 Hrs 2 35 Min 

9 Hrs: 36: Min 

2 Kilometers | 

$ Hrs: 46 Min 

Fire 

11/1/2022 | 

20 Hrs: 19. Min 

Industrial 

Maked 

Low Rise   
   

  

a
e
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—————— 

ubay 
NU 

Name of the unit 

Address 

Consent Order No 

Date of issue 

Product/Actiyity 

Manufacturing Activities 

Category Name 

a 71 
apee DELHI POLLUTION CONTROL compares 

(Government of N.C.T. of Delhi) f 

4th & 5th Floor, ISBT Building Kashmere Gate, Delhi 110006 

CONSENT ORDER | 

fon exune.- 2 
Certificate No. :G-13491 ee 

SANDEEP PLASTIC 

PLOT NO B-909 DSIIDC INDUSTRIAL 
COMPLEX NARELA 110040, Narela 
Industrial Area, Delhi - 110040 

DPCC/CMC/2019/275 1553 
19/05/2020 
Printing without Trade Effluent Discharge 

MANUFACTURING OF FOOTWEAR 
AND PVC GRANULES AND PRINTING 
ON FOOTWEAR 

[ORANGE, GREEN] 

  
This Consent to Operate is hereby granted under section.21.of the Air (Prevention & Control of Pollution) 

Act, 1981 and under section 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 under 

ORANGE Category.This:consent is:subjected to terms-and conditions specified overleaf. This is being 

issued with reference to your application id 2751553 valid from 13/11/2019 to 12/11/2024, 

SATENGER (ora 

KUM AR” Date: 2020.05.19 
: 

120951 +0530 

Senior Environmental Engineer 
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